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MESSAGE FROM LOK SABHA

The Personal Data Protection Bill, 2019

SECRETARY-GENERAL: Sir, [ have to report to the House the following message
received from the Lok Sabha, signed by the Secretarv-General of the Lok Sabha:-

"T am directed to inform you that Lok Sabha, at its sitting held on the 11th
February, 2020, has adopted the following motion:-

"That this House do appoint Ms. Mahua Moitra and Shri Manish Tewari to serve
as members of the Joint Committee on the Personal Data Protection Bill, 2019 in
the vacancies caused by the resignation of Prof. Saugata Roy and Ms. 8. Jothi

Mani from the Joint Committee.”
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